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MITILSERY (B FOME AFFAIRS

Hew Delhi, the 3st May, 1965

G.3.8. 679 = In exercise o the powers
conf erred by section 6 oi' the Gona, Daman and:
piv (Adninistretion) A 1862 (1 of 1062),
the Cenbral Governm ent nnrebj extends to e
Unlon Yerritory of Goa, Dsmen ard Diu, the
Agriculbural Produce (GT’:JG:LHE ang 1} ers_ng)
Act, 1937 {1 of 1937)

(Mo.F.7/19/65-UTL)

K.R.PRABHI, Dy. Secy.
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